HIGH COURT OF ANDHRA PRADESH : AMARAVATI

ROC.No0.819/2026-Estt., Date :16.06.2026

NOTIFICATION

Applications are invited from the retired Officers and Staff of the
High Court of Andhra Pradesh, Amaravati in the cadres of Assistant
Registrar, Section Officer, Deputy Section Officer and Assistant Section
Officer for engaging their services in the High Court of Andhra Pradesh,

Amaravati for the following works, on payment of honorarium:

a) Separation of Part-l & Part-Il Papers from the disposed of
Writ Petitions and Writ Appeals.

b) Separation of Part-l, Part-ll and Part-lll Papers from the
disposed of Civil and Criminal Case Records.

1. The monthly honorarium payable for the different categories is as

under:
Sl. | Name of the category No. of Monthly
No. posts Honorarium
Rs.
1. | Assistant Registrar 02 50,000/-
2. | Section Officer 09 45,000/-
3. | Deputy Section Officer 02 40,000/-
4. | Assistant Section Officer 07 35,000/-

2. The working hours will be as applicable to the Staff of High Court of
Andhra Pradesh.
3. The Intending applicants should be hale and healthy and shall not

cross the age of 66 years as on the date of the Notification.

4. The engagement will be initially for a period of One Year.
However, the High Court reserves its right to terminate the
engagement of all or any of the Officer and Staff even before the
expiry of One year period.
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5. The above engagement is purely temporary and the Officers and
Staff engaged have no right to claim any right to continue or for
extension of the engagement. Apart from the monthly remuneration
as stated above, they are not entitled to a'ny other benefits during

their engagement.

6. The retired Officers and Staff of the High Court who are desirous to
offer their services as above shall submit their applications with a
brief Bio-data as to their work experience in the High Court, to the
Registrar General, High Court of Andhra Pradesh, Amaravati on or
before 23.06.2026 during the office hours.
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